
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO 190 OF 2024 

IN THE MATTER OF: 

NEWS ITEM TITLED "161 ILLEGAL COLONIES ON OZONE 
MAKING RIVER WATER TOXIC" APPEARING IN THE 
TIMES OF INDIA DATED 25.01.2024 

INDEX 

S.NO PARTICULARS PG. NO 
1. STATUS REPORT ON BEHALF OF 

DELHI JAL BOARD  

FILED BY 

KANIKA AGNIHOTRI 

ADVOCATE FOR DELHI JAL BOARD 

A-118, THIRD FLOOR

DEFENCE COLONY

NEW DELHI 110024

ADMIN@SKVASSOCIATES.COM 

DATE: 09.12.2024    

PLACE: NEW DELHI  
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